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 do  agree  to  nominate  ten  members
 from  Rajya  Sabha  to  associate  with
 the  Committee  on  the  Welfare  of
 Schedwed  Castes  and  Scheduled
 Tribes  of  the  House  for  the  term
 begumning  of  the  ist  May,  i979  and
 ending  on  the  30th  Apri,  ‘1980,  and
 da  communicate  to  thus  House  the
 names  of  the  members  50  nomunat-
 ed  by  Rajya  Sabha,”

 The  motion  was  adopted.
 —

 m2  bre
 MATTERS  UNDER  RULE  377

 @)  Reporrep  FABULOUS  SALARIES  DRAWN
 BY  TOP  EXECUTIVES  OF  COMPANI!'S

 SHRI  K.  LAKKAPPA  (Tumkur)
 During  last  November  certain  guide
 lines  were  issued  by  the  Minvtiiy  of
 Company  Affairs  to  lamit  the  salaries
 dawn  by  the  tap  executives  of  big
 companies  to  Hs,  2.32  lakhs  per  an-

 being
 the  share-holders  of  that  company

 (a)  Consalidateg  salary  ef  Rs
 5.000  per  month;

 (B)  Commission  at  one  per  cent  of

 APRIL  cy  1979

 (D)  Free  use  of  a  car  fully  main.
 tamed  by  the  eampany,  including
 running  expenses  and  driver  for  the
 exclusive  use  in  the  business  of  the

 within  the  country  once  a  yeay  for
 self  and  family  (wife  and  depen-
 dent  children)  at  the  cost  of  the
 company  subject  to  the  condition

 a
 only  actual  fares  will  be  allow-

 (F)  Telephone  at  Ins  remdence,
 all  selephone  bills  including  hire

 eri
 to  be  paid  by  the  company

 in  7

 (SH  Fully  paid  privilege  jeave  for
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 (J)  Gratuity  as  per  the  company's
 rules  provided  it  shali  not  excecd
 ‘one  month's  salary  for  each  com-
 pleted  year  of  service,  supject  to  a
 maximum  of  Rs,  30,000  or  5  manths’
 salary,  whichever  ig  less;

 \GE)  Personal  accident  insurance
 policy  for  his  henefit  at  the  cost  of
 the  company,  the  insurance  pre-
 mium  not  to  exceed  Rs.  00  per
 annum;

 (L)  The  remuneration  aforesa:d
 including  perquisites,  benefits  and

 amenities  shal  nevertheless,  be  paid
 and  allowed  ag  the  minimum  re.
 muneration  for  any  year  in  case  of
 absence  of  inadequacy  of  profits  for
 such  year;

 (M)  If  his  tenure  of  office  is  ter-
 ‘minated  by  any  reason  whatsoever
 before  the  expiration  of  the  agree-
 ment,  he  shall  ‘be  entitled  to  com-
 pensation  for  loss  of  office  for  the
 unexpired  residue  of  his  term  or
 three  years  whichever  is  shorter,
 calculated  on  the  basis  of  average
 rerouneration  actually  earned  by
 him  during  the  immediate  preceding
 three  years  or  lesser  period  from
 ‘the  date  on  which  he  cease:  to  hold

 Jn  a  country  which  aims  at  estab-
 lishing  the  socialist  pattern  of  society
 and  where  a  huge  percentage  of  the
 people  live  below  the  poverty  Hne,
 auch  fentastiegly  huge  amounts  are
 still  being  drawn  by  the  top  execu.

 |
 T  urge  upon  the  Government  to

 apply  thamselves  seriously  to  this  pro-
 blem

 Rule  377  326

 middle  and  cottage  industries,  is
 located  in  Tamil  Nadu,  Fittyfive  per
 cent  of  its  labour  force  is  children
 below  the  age  of  2  years.  All  these
 companies  are  either  proprietory  or
 partnership  concerns.

 Sixtyeight  per  cent  of  the  total  de.
 mand  of  matches  in  the  country  is
 met  by  the  non-mechanised  sector  in
 Tamil  Nadu,  and  the  2,700  cottage
 unite  sre  also  at  the  mercy  of  these
 middle  sector  units,  which  cater  to  i0
 per  cent  of  the  demand.

 This  sector  pays  a  daily  wage  of
 Rs.  3  to  Ra.  $  to  the  individual  child
 labour  and  this  is  proved  to  the  hilt
 by  the  fact  that  the  wage  bill  of  this
 sector  mecting  68  per  cent  of  the  de-
 mand  is  just  Rs,  6  crores,  while  the
 wage  bill  of  the  mechanised  sector
 meeting  28  per  cent  of  the  demand  is
 Rs.  8  crores.

 In  ‘1979-80,  the  non-mechanised  sec.
 tor  has  not  been  affected  by  any  en-
 hancement  of  excise  levy.  Yet  this

 The  non-mechanised,  sector  is
 the  iron  grip  of  77  afftuent  families
 kith  and  kin.  Their  wealth  Baz

 poly  stranglehold  of  thes®  people  on
 the  match  industry  in  the  country.


